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regarding continuance of the ex-
emptions of special duties of ex-
cise consequent upon the enact-
ment of the Finance Bill, 1981. 

(ii) G.S.R. 350 (E) published 
in Gazette of India dated the 15th 
May, 1981 together with an ex-
planatory memorandux.n regarding 
full exemption from Central Ex-
cise duty in respect of fifteen 
specified renewable energy source 
devices designed to use solar, 
biomas and wind energy. 

(iii) G.S.R. 400 (E) published 
in Gazette of IndIa dated the 
22nd June. 1981 together with an 
explanatory memorandum re-
gardmg exemption to articles 
made out of certain precIous 
metals namely gold, silver, plati-
nium and others specified in the 
notification, which are remade 
reconditioned, refabricated 0; 
subject to any other similar pro-
cess out of old or used artIcles 
made of the respectlve precious 
metals. from the duty of 
excise leviable on such articles 
as is in elreess of the duty charge-
able on the cost of such remaking, 
reconditioning etc. and the value 
of materials, it any added for the 
purpose. 

(iv) G.S.R. 418 (E) publlished 
in Gazette of India dated the 
30th June. 1981 together with an 
explanatory note regarding conti-
nuation of scheme of duty con-
cession after 30th June. 1981 for 
cottage match units. 

(v) G,S.R. 422(E) to 425(E) 
published in Gazette of India 
dated the 2nd July, 1981 together 
with an explanatory memoran-
dum regarding some .further 
changes in the scheme of excise 
duty concession applicable to the 
cottage and middle sector ma tch 
units. 

(vi) G.S.B. 431 (E) published 
in Gazette of India dated the 10th 
July, 1981 together with an ex-
planatory note extendin, the 
1acilltl' of srantin.c proforma 
cr.&t of the duty paid on steel 
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sheets when used in the manu-
facture of electrical atam.pings 
and laminations, to steel strips 
also. 

[Placed in Library. 
2695/81]. 
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COMMITTEE ON PRIVATE MEM-
BERS' 'BILLS AND RESOLUTIONS 

TWENTY-SIXTH REPORT 

SHRI G. LASHMANAN (Madras 
North): I beg to present the Twenty-
sixth Report of the Committee on 
Private Members' Bills and Resolu-
lations. 

SHRI HARIKESH BAHADUR 
(Gorakhpur): The teachers of the 
Banaras Hindu University are on 
strike. It is Central University. There-
fore. I am ralsing it. It is the duty 
of the Home MinlSter .... 

MR. SPEAKER: Now, calling 
attention. 

12.16 brs 

CALLING ATTENTION TO MATTER 
OF PUBLIC IMPORTANCE 

FACILITIES THROUGH BANKS TO POOR 

FARMERs AND OTHER POOR CITIZENS 

SHR! R. PRABHU (NilglriS): Sir, 
I call the attention of the Minister or 
Fmance to the following matter ot 
urgent public importance and I re-
quest that he may make a statement 
thereon. 

"Inadequate availability of the 
facilities provided by Government 
through the banks to the poor far-
mers and other poor citizens and 
action proposed to be taken by the 
dovernment with regard thereto." 

SHRI INDRAJIT GUPTA (Basir-
hat): This notice could have been 
admitted in any form and in any year. 
Please kindly read it. Does it e ~  
to any specific thing? It 18 a general 
notice. It could have been dealt with 
at any time, last year or next year 
or this year. 

MR. SPEAKER: Should, we not 
diacusa Itt 
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SRRI INDRAJtt GUPTA: U is an 
important matter. But it does nCit 
refer to any specific thing. 

MR. SPEAKER: It is a question of 
the people. I think they need it be-
cause I feel the pangs they have. 

SRRI IINDRAJIT GUPTA: That 
nobody is disputing. One can give a 
general thing on any issue like that. 

MR. SPEAKER: This is about the 
farmers. 

SHRI INDRAJIT GUPTA: What is 
the recent thing that has happened"! 

MR. SPEAKER: No recent thing. 
I can withdraw it if you like. 

SHRI INDRAJIT GUPTA: I am 
pleading with you-I do not want to 
enter into an argument-because YOu 
have ruled out many other notices 
which referred to matters of urgent 
public m o t n~e. 

MR. SPEAKER: I ha ve to do some-
thing. 

SHRI INDRAJIT GUPTA: You 
may carryon. But kindly read the 
wording of the not c~. (lnterruphons) 
This notll'C c.an apply at any time. 
What i<; the urgency? It is 'a conti-
nuing matter. 

MR. SPEAKER: The 
that people need some 
farmers nped fertilisers 
cides .... 

urgency is 
money. The 
and insee ti-

SHRI INDRAJIT GUPTA: There 
are other things also that they need. 
They need employment they need 
remunerative prices. .. 

MR. SPEAKER: More production 
means more of employment. I thin!t 
I am quite right in this. 

SHRI INDRAJIT GUPTA: What is 
the priority that y()U give? 

MR. SPEAKER: I think I give 
priority according to what I consider 
I should. I could be wrong. I do not 
say that I am n ~ll le  I could be 
wrong. 

DR. SUBRAMANIAM SW AMY 
(Bombay North-East): Let me tell 
you, Sir, that more production does 
not necessarily mean more employ .. 
ment. 

SHRI RAJESH PILOT (Bharat-
pur): Politically these people talk 
about more facilities for farmers, 
but when We want to discuss a sub-
ject like this, this is what they say. 
(Interruptions) . 

MR. SPEAKER: Mr. Barot. 

THE DEPUTY MINISTER IN THE 
MINISTRY OF FINANCE (SHRI 
MAGANBHAI BAROT): Since the 
nationalisation of the 14 major com-
mercial banks in 1969, it has been the 
constant endeavour of the Govern-
ment to strengthen the banking in-
frastructure in the rural and 
relatively underdeveloped areas 
Efforts h'ave also been made to bring 
about an orientation in the lending 
policies. proced ures and practices of 
th{! banks, so as to enlarge the flow of 
credit to the smaller borrowers, parti-
cularly to the poorer sections of the 
community. 

As a result of these poliCies the 
branch network of the banks in the 
1 ural areas hac:; grown from 1832 
branches ih 1969 to about 15,000 
branches now. The current branch 
Jicencing policy of the Reserve Bank 
aime; at providing at least one bank 
branch for every 20,000 people in the 
rural areas. Sectors such as Agricul-
tUre, small industry, small road trans-
port operators, self-employed people, 
in which smaller borrowers predomi-
nate. have been given a priority 
~t tu  in banks' 1pnding programmes. 
The outstanding Bank credit to prio-
ritv sector haC' increased frOm Rs. 
505 c o e~ in 1969 to over RI. 8000 
('rores now. Measures such as simpli-
fication of application forms. making 
them available in e~ on l languages 
tor ae:ricuUural crE'dit, relaxation of 
margin and security requirements, 
concessional treatment to smaller 
borrowers in regard to iaterflt, ha" 
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helped bring bank credit within the 
reach of the small borrowers. For-
mulation ot District Credit Plans, 
setting up ot Regional Rural Banks. 
special branches such as Agricultural 
Development Branches, Gram Vlka! 
Kendras, mUlti-service agencies etc. 
and active participation of the banks 
in Small Farmers Development 
Agency, Drought Prone Area Pro-
gramme and other Programmes have 
helped impart a certain momentum 
to the banks' efforts to provide credit 
to smaller borrowers. 

There is no denying the fact that 
significant as our achievements have 
been, these fan short of uur require-
ments. Government and Reserve 
Bank of India have, therefore, set 
higher goals before the bank.; during 
the Sixth Plan period. Banks have 
been asked to raise the share of prio-
rity sectors in their aggregate credit 
to the level of 40 per cent by March. 
1985. Agriculture and allieJ activi-
ties will account for 16 per n~ of the 
total credit. Recognising the need for 
sharper focus on meeting the credit 
requirements of the weaker sections, 
banks have been asked to ensure that 
at least 50 per CE'nt of their direct 
finance to agriculture would be small 
and marginal farmers and smaller 
borrowers in the activities alled to 
Agriculture. In the small scale Indus-
try sector also, the banks will endea-
vour to double the share ot small 
industry credit now flOWIng to arti-
sans, crafto:men and cottage and vil-
lage industri es and other vpry ~  all 
units. Housing loans for Scheduled 
Castes and Scheduled Tribe'i and other 
weaker sections and com;umption 
loans have now been included within 
the -Priority Sectors'. Banks have 
been asked to attain a credit deposit 
ratio of 60 per cent in their rural and 
semi-urban branches. Banks have 
also been asked to actively pat'tici-
pate in the Integrated Rural Develop-
ment Programme and to integrate the 
IRDP credit commitments in their 
District Credit Plans. The program-
me of sett;ng up of e~ on l Rural 
Banks if! being accelerated. The imp-
lementation of programmes directed 
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towards increasinl) flow 01 credit to 
smaller borrowers is reviewed at the 
district, State and Regional levels in 
the country. The Boards of the pub-
Uc sector banks, also, review regu-
larly the banks' advances in priority 
sectors with special reference to the 
agricultural sector. Standing Com-
mittees function in the Reserve Bank 
to monitor the implementation of the 
lead bank scheme in the districts, 
and for supervising and guiding the 
functioning of the region'S1 rural 
banks. The Government have also 
decide-.:l to set up a National Bank for 
Agriculture and Rural Development 
for promoting integrated rural e ~

Jopment, for providing credit to g~l

culture and other economic activitieS 
in rural areas and for coordinating 
and monitoring of all agricultural 
and rural lending activities. 

It is expected that in the day& ahead 
these measures will yield the desired 
step·up in the flow of credit to smalJer 
farmers, landless labourers and other 
poorer borrowers undertaking small 
viable ventures. 

SHRI R. PRABHU: Mr. Speaker, 
Sir, under the 20-Point Programme, 
ndequate finances shouM be made 
available to the weaker, tIte poorer, 
sections or the society. If the econo-
my of this country is to be develop-
ed, the poor people should be 
encouraged and given financial as-
si!=tance at low rate of interest. This 
scheme is already there. As the bon. 
Minister started. it is called the D.I.R. 
Scheme the differential arte of in-
terest scheme. As in other sectors. in 
banking sector also, banks have 
profits as their motivation. This 
should be changed. Thei:-motivation 
should be to provide social services 
and help the weaker sections of tbe 
society. This was one of the reasons 
for the nationalisation ot banks. The 
orientation should be to take the 
banking from the classes to the masses. 

Sir, the hon. Minister has stated 
in reply to an unstarred question in 
the House sometime ba<-k that advan-
ces made under the D. t. R. Seheme 
were Rs. 140 crores covering abOu'l 



"aC'ilitie. through BHADBA" '1903 (SAKA) b4nk8 to poor 

20 lakhs people. In reply to another 
question, he said that Rs. 8,000 crores 
are there for the purpooi". This Rs. 
140 crores is an impressive figure as 
such in absolute tenn but, taking into 
account the total amount advanced by 
the banks, that is, Ra. 30,000 crores, 
this is not even halt a per cent ot the 
total advances made. So, I would 
like to know from the h::lD. Minister 
whether Government proposes to lay 
down a target that at least 2 per cent 
of the total advances made by the 
Banks is under the D. I. R. Scheme 
before the end of the fiscal year, that 
is, 1982. Will the Hon. Mimste-r as-
sure the house that all efforts will be 
made to have he coverage of at least 
one crore people under the scheme? 

From the reply of the hone Minister, 
I have to concede that Gavel nlIlent is 
going in the right directIon as far as 
the D. I. R. Scheme In giVing finan-
cial loan at low interest to the poorer, 
weaker, sections of the people ~ (on-
cernE>d. But, only a frmge of the 
problem has bpen touched. I request 
the han. Minister to dccelerate tbia 
and goad the banks to go to the mas-
e~ and give them finances. The 

bankerll themselves have to h£. educa-
ted at grass-root lpvels to make them 
understan . .:i about thelr social obli-
gation and render social i;t!rVlce to the 
people. There may be some Seminars 
for bankers at the grass-root level to 
make them understand the problems. I 
accept that all these pragrammes are 
there; the banks are trYIng their best. 
Government is trying their best to 
make this IScheme work. But, the 
masses in general, the poorer sec-
tions of the people, the farmers, do 
not actually understand this. So, 
proper advertisement and communi-
cation to these people is nece ~ . 
Most of the loan disbursements are 
made with reference to the proximity 
of the borrowers throuah the bank 
agent or banks in generaL This should 
not be encouraged. The bank m&na-
ger's performance as such will always 
be weighted on the amounts deposited 
in the banks. I would request the 
hone n ~te  to consider wbether the 
performance of bank agents or bank. 

farmers etc. fCA) 
managers can not only be assessed in 
terms of depOSits got in their banks 
but also in terms of the amounts and 
the number of people to whom these 
amounts are disbursed wider the D. 
I. R. Scheme. 

I would also like to request the bon. 
Minister to tell Us what steps Gov-
ernment is taking to popularise these 
schemes both amongst the bankers 
and the weaker sections and also how 
he proposes to accelerate the disper .. 
sal of DIR advances. 

Sir, as you are aware rural indeb-
tedness is one of the chronic ailments 
of Indian economy and the rural peo .. 
pIe-particularly farmers-succumb 
to the money lenders because they do 
not have money to Irligatc their 
lands. They borrow money from these 
moneylender by mortgaging their 
land. The only way to get away from 
the clutchf's ot the moneylenders is 
that our bankers should educate the 
c::;mall and marginal farmers and dis-
burse amounts to them. 

Sir, traditional banking is on basis 
of collateral security which is given 
before aflvance ~ taken. GQ\?e,-nment 
has waIve i the colateral sE:'curlty for 
sums up to Rs 5,0001- in respect of 
small and marginal farmers. I would 
request the hone Minister-keeping in 
view the inflation-whether he could 
raise the limIt to Rs. 10.000;.. 1 would 
also like to know whE'ther tre hone 
Minister would be pleased to lay 
down the year-wise targets in respect 
of small and marginal farmers So that 
at least 50 per cent 3re covered by 
the en·i of Sixth P1an 'lnd also whether 
he would ensure that therE' would be 
an integrated development of various 
employment ~chem  particulal'1y 
these ~  of hanks would be in-
tegrated with the integrated rural 
development Plan. 

Lastly. I would like to know from 
the hone Minister whether be would 
comider extending these benE-Gte 
under DIR Scheme to small and JJ1ar-
ginal growers of plantation crops like 
tea and coft'e especiallv in backward 
and tribal belts of Nilgiris district of 
Tamil Nadu? 
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SHRI MAGANBHAI BAROT: Sir, 
I think the hon, Member for many 
Of the valuable suggestions and ques-
tions. About the differential rate of 
interest, the hon, Member's impres-
~ on appears to be that we have rea-
ched only half per cent. It is not so. 
Last year we had reached. 94 per cent 
and if the ratio that is maintained 
will be maintained by the end of 
December we will be reaching 1 per 
cent which is the target fixed by uc:o 
So, the apprehension that we have 
half per cent is not correct. In fact, 
'figures are given from March to 
March. whereas in the previous 
yeaT it was .67 per cent now we 
have reached .86 per cent and in 
the remaining nine months it will 
cover up and make it 1 per cent which 
will bp the hili(hest ch e ~ t so far in 
the differential rate of nte ~t. The 
bon. Member desired whether we can 
make it 2 per cent. 1 would submit 
that let Us flrst complete ] per cent 
which we have already parmarltcd 
and once We complete that the oups-
tion of earmarking more will come. 
Another point raised by thE? hon. 
Member is that there is no education 
of the people at the banks branch 
level. 

PROF. N. G. RANGA (Guntur): 
What about the tortuous procedure? 
The.poor farmers have to engage tou-
ts to fill up the forms. 

SHRI MAGANBHAy BAROT: Sir, 
the han. Member, Prof Raliga, is 
rillht in saying; that there is some 
difficulty but let me l~c tell how we 
are solving the d;fficulty. For exam· 
p.le, we have Simplified our procedure. 
Amounts upto C'ertain limits are avail-
able-l'articularly for ~ cultl e ~ c

tor-in the rura 1 branches of the 
banks. The requirement conditione; are 
entered into in the proforma itself. 
Certain kinds of applications have got 
to be disposed of within a period of 
four months. Even thoullh there is 
some right on the part of the Branch 
Manager, the rejection is still at a 
hlghrr level. Certain spf:'cific provi-
siOns have been made in order to see 
that Implications are not easily rejec-
ted. Whichever applications corne aro 
reeeivln, due attention. 

Then. Sir, as rega'rds training, a 
point was raised by the hon. Member. 
I would Fay that we have been provi-
ding such training. Such training is 
specifically provided for these claBses 
of people. I would llke to draw the 
han. Member's attention to this 
point that we have directed the Banks 
to see that in all their basic training 
programmes of the banlts there should 
be a course containint;; s'Pecial emp-
hasis on rural credit. Besides the 
Public Sector Banke; are talting UP 
training courses varying from three 
weeks and abOVe to such Branch 
Managers. So, all '!:h"?se things have 
been provided for. We have nlade 
such provisions so that our people at 
the rural level are o~e  e:ducated 
and they can be equipped to deal with 
this kind of a situation 

Then, Sir, a point WBo; nl£'de about 
the things being made popular by 
advertisements, etc. I would draw the 
hon. Member's attention to this point. 

, The amount whiCh is being advanced 
is more and more evpr." year. This 
would t ~  him that there i!,. suffi-
cient awareness of the importance of 
these schemes bv th::? Government. 
1n this connect ~n I wf)uld 6lso like 
to tell him how our figures have done 
UP over thp years. At th~ end of 
1968, when the n ~ were nationa-
lised in 1969, the Commerical Banks' 
nnance to agriculture aggregated to 
onlv Rs. 45 crores R.c.countiTlg for a 
mere 1.4 per cent of the total ad-
vance!f. Today it is ]i1{e this: The 
number of borrowing accounts have 
gone up from 103.0m) to 75,48,000; re-
~ ng amount the fle-lJce was Rs. 45 
('rores, m 1969: noW It h ~ {'one np to 
2911 crores. The very fact that from 
45 crores Wp have gone to nearly 
3,000 crores in 11 years would indi-
cate how popular our schemes are: 
and hO,1T the poorer sections of society 
are getting benefit out of it. 

The bon. Member said that we should 
~o from class to the mags. Well, this 
is very correct and that ~ \\ hat the 
emphasi!=l of the Government ~. He 
was flOod enough to C;1l gqest and aRk 
me: Would you be able to take I1tept-
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wtieNby JIbd .m~  ... ICdlemea 
aftll .... fhI""'" TIle ROU8e 
wtJf"tie •••• 4 to ~ thIa. The 
DlIttiat .... l :o..e1otment Apne)'" 
( .... bic!l hid berea set OJ) bl pla-ce of 
tile .,.,) haW d!h!erta:ken a ver, 
1ft_Iv. pl'OII1mune. '!'he programme 
are put under IRD programmes (In-
tergrated Rural d&velopment pro-
grammes). J'or this, the 8th nve-
Year PlaD Itself provides an amount 
of Ra. 1500 crores as a subsidy. The 
9anks are reqUired to pay almoat 
double of the amount. Sir, you were 
good enough to su.aest whether I 
~oul  take the figures of the borro-
wers upto one crore. The hon. Mem-
bers and the entire House Vld!l ap-
preciate that by the end ot the 6th 
Five-Year Plan, 1.5 crore famUies 
will be covered. These will be the 
families who are below the poverty 
line for whom we have provided an 
theSe schemes. And. every block 
will have to earmark 600 :CamJ1ies 
below e l~ t  line. You can multi-
ply 5,000 blocks by .:; years. 1.5 crore 
families living below tb(' poverty li:1e 
will be covered. So, the Ban 1(s Will 
haVe to play a very important role. 
Thrice the amotmt of Rs. 1500 crore 
will have to be given by the banks. 
So, various schemes 'ire ~ ng under-
taken in colJaboration with the Gov-
ernments of the States and the 
Centre. Let Us hooe that by the end 
(Jf the 6th e e ~ Plan we will 
cover the largest population of the 
country living below the poverty lIne. 
I think I have answered all the points. 
I thank him for the valuable sugges-
tions. 

SHRI EDUARDO l!""ALEIRO (Mor-
mugao): Sir. while CJO per cent of our 
population live in the villagest-and 
comparatively the proportion is eveil 
higher in the villages as compared. to 
the ~t e  and towns of people living 
below the poverty Une. ___ nd '\fbne 
we ~ that it} the vUlaps. the large 
majority of the l'Opulatton consist ot 
small fllnDers and marginal farmet'S. 
artisans ape! agrl.9bltural l 1 ~u e . 
sQ1m..,tIDle. 1t is painfUl fb see tIiIlt 
these is.utst lItelucllttg a su'bstatttial 
~  0' tfbneHrl minagement, eomfftg 
1MB ts-ll. 

l~ etc. (CA) 
to the aid of f;heIIIt isiieaAr I'D the ..u-
lases ahd in the rural areas. lumUF 
eter Beta am oppon'lnlt, tor })eJq 
discussed in thta Houke. AlIo ib. H3r 
cn.cuasiOD there is ~ ~ • 1.U"'bm 
bias, so to. say. Tberefol'i GlUt ap-
precu..1leI tbJs oPPOrtunity Of N.isiq 
Ws issue in the form of a Calliq 
Attention today. 

Sir, from the statement given bY 
the hone Minister, one can appreciate 
that the Government is alive to thIS 
problem anil it is really trying to do 
something positive and with a sense 
of purpOSe. You ha\7e mentioned 90 
many figures and gi ven a lot of sta .. 
tistics. A man who i'S not gOod at 
financial intricacies, a man who comes 
from the rural area would bc facing 
the practical difficulties before he 
could avail of that benefits of these 
schemes. Now, the difficulty is at 
the very initial state, that is, at the 
dis bursement stage of the loan. There 
are many States where the co-opera-
tive credit societies are not strong. 
There are only three States where the 
co-operative credit society is succese-
fuI. I think they are Maharashtra, 
Gujarat and Tamil Nadu. In many 
other parts of the country. the rural 
workers and the small farmers dep-
end on nationalised banks. The officers 
in-charge of the nationalised banks 
"and the managers of the banks face a 
lot of difficulties in entertaining the 
loan applications from the small far-
mers. artisans, etc. Now, the practice 
of almost having a middle man, a man 
who is well known to the managers of 
these banks, to take these persons to 
the managers in o:tder to get loan Is 
corning into exiatenc!e. As a result 
he will definitely get a )'lercenta,e of 
loan for himself without any consi-
deration or he will take a larger share 
of the 10an amoW\t. He will pay a 
low rate of interest of 4 per cent aDd 
he will use or misuse the mODey for 
some other purPose which has ~ 
to do with agriculture, de'O'eloptnent 
or Iml)rovement of the srtIan tarmers, 
artfsans or the ilgI'icult11ral labOuret ... 
They win in tutD even Jive" 
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money to some other persons at a 
hi.her rate of intereJt. 

Now, what doe, the Government 
have in mind to check the interfer-
ence of the middle man so that the 
small farmers and the artisans can 
have a direct link or rapport is esta-
blished between the financlal instItu-
tions and the en~ cto . 'l'he 
problems of which the banks are very 
conscious and rightly so are that 
once they disburse tl}e money they 
must also get that back. A man who 
takes money on loan. MUst repay it. 
An enterprising man is rewarded and 
a man who is not enterprising shold 
not get the money as a doll. The 
loan should never be a doll. 

The difficulty is this. A small man 
who takes loan for a Snl311 business, 
very often, more o t~n than not, fans 
in his enterprise. He may take loan 
for poultry farming Or for some such 
other activity. But due to shortage 
of raw materials or due to difficulties 
in getting many licences from ~o 
many offices and also due to lack of 
marketing facilities to market his pru-
duce. he may fail in his business. 
His is a one man business and all 
these things are coming in the way 
and making this man a success out at 
the venture he has undertake:l, is al-
most an impossibility and his small 
business will collapse. He will not 
be able to repay the loan and he will 
also be a failure in his enterprise 

Now. what is the strategy? Has the 
Government is mind to supply these 
people, these loanees. who start a 
small business house, with technical 
know how, raw materials in time at 
the price fixed by the Government 
and also find outlet! tor the goods 
produced by them. Giving loan 
alone is not sufllcient. The loan 
should be properly utilised and 
the benefits of the loan should 
go bOth to the persons who 
1ake loan and ultimately to the whole 
area of the nation. You have Clt'n. 
tioned that the smaD farmers and the 
artIaana. from the very beginning. are 
holdID, I1Dc1U fragmented lands and 
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they are deemed to lose in their 
enterprise becaUSe their holcliDas are 
so small and they are economically 
not viable or profitable. Tb1s is the 
case in large parts of our country. An 
idea has been mooted of having a 
joint farming society, not agricultura}\. 
co. operative socic!ty which has been 
proved to be a llu ~. But whilst 
maintaining ownership with the right 
at cultivation, the farm is enlarged in 
a society so that the ,,:,enefits of trac-
tors, pesticides and so on which are 
available to large: farming operation 
can also go to them together for this 
purpose. N ow, what is the Govern-
ment's view on this. 

May I also take this opportunity to 
state that apart from three States or 
so, most of the States in the country 
do not have the benefit of the co-
operative credit societies! An idea 
bad, therefore, been mooted and I 
understand that the Government had 
taken it up, for setting up a national 
bank for agriculture and rural deve-
lopment exclusively to meet the 
demRnds of the integrated rural deve_ 
lopmpnt Drogrammes. I would like 
to know whether that idea stands. 

One of the greatest curses for agri-
cultural labourers aU over the coun-
try i<; that they are ~t 1 at the mercy 
of the privatp money lenders The 
moneY-lender will advance a loan at 
Rs. 1000/- and will go on recovering 
interest thereon for years. and in 
some ~e  for generations This 
completelY destroyS the qmall ae:ri-
cultural labourers and his family. 
What does the Government want to 
do to curb this practice and save 
these pOor people from tbis evil and 
from the clutches of the money-
lenders? 

SHRI MAGANBHAI BAllOT: As 
regards disbursement of loans, it is 
not denied; there are complaints. If 
there are complaints of non-avaU· 
ability of finances with a particular 
branCh or a particular bank tor this 
purpose, these wm be isolated cases. 
I can only assure . the HQUae that 
whenever any complaints _ve been 



8-5 . l c t~ tlIt'ough. BBADBi\. 4, 1908 (SAlCA) bnJca to poor 
• farmer. etc. (CA) 

brought to 01.Jr notice that in a given SRm MAGANBHAI BABOT: Sir, 
branch or in a bank, this kind of you will be pleased to appreciate that 
irregularity was there, or objection- in the case of differential rate of 
able practices were there, we certain- interest, for example, it 1& a lump· 
ly make enquiries and get them exa- sum payment. As I mentioned earlier, 
mined. I would not accept that al- there is a time fixed; right to reject 
most it is a practice that there should is Di¢ given to them. All those pro-
be a middleman for borrowing tpe visions are made. In an over-
money. To generalise this would enthusiasm, a man may come not for 
be too much. I would request the a viable proj-ect, and may invite diftl-
hon. Member, and through you, Sir, culties for himself after obtaining 
to the entire House, that whenever the money. 
any han. Member has a reason to 
believe that in a given a person suf· 
fered, or an applicant suttered, it 
should be brought to the notice of the 
authorities. And I assure the House 
that we shall look into these com-
plaints, as and when these are made. 
I cannot accept the premises of thic; 
system and give a general reply. r 
would only request that such cases 
should be brought to the notice of the 
authorities. 

Then, the hon. Member said that as 
there would be difficulties for the re-
payment, we should he con"'iderate 
and should not n ~t on recoveries. 

SHRr EDUARDO FALEIRO: I did 
not say that. You must insist on 
recoveries. The man should not get 
away with your money, you must f::ee 
that he can pay back. 

SHRI MAGANBHAI BAROT: Let 
it be understood that all the loans 
that the banks advance to the weaker 
sections Or the poor masses are not 
consumption loans. They are for 
some viable project. 

MR. SPEAKER: What the han. 
Member wanted to say was that the 
loans should be made available at the 
earlieo;:t atld at the appropriate time, 
so that you make a success at that 
loan, and the man does not fail. 

SHRI MAGANBHAI BAROT: That 
part I will certainly deal with. 

MR. SPEAKER: The question fs: 
How much Is the bank stai! co-
operative; bow muth is the man help-
ed, rather than mocked at? 

MR. SPEAKER: That is why: A 
stitch in time saves nine. That is the 
thing. 

SHRI MAGANBHAI BAROT: I 
respectfully agree that the bank: 
should see that a man in need must 
get the money, but surely, it should 
not be so liberally construed that it 
is a consumption loan. These are 
loans for a viable scheme and as the 
hon. Member himself pointed out, in 
some of the States where the co-
operative System is powerful and do-
ing very well, there is no difficulty. 
We, on the one hand, make a very 
big jump in covering 1.5 crores fami ... 
lies and see that the banks and the 
subsidies reach them. Now in regard 
to taking this money to create a mar-
ket, to create a means of production, 
to create a scheme which is vital, it 
is certainly not only the function of 
the banks, but of the other institu-
tions as well. There, Sir, come the 
cooperative banks, other voluntary 
agencies like the dairy system and 
they can help the rural areas. So far 
as bank, are concerned, they have 
been taking the responsibility of mak-
ing the money available. But how 
to spend it prot>erly and how to make 
e~t use of it, is not onlv the function. 

of the bank, but it is, in addition to 
the function of the loanee, also the 
function of other agencies, including 
the States. (Inte?'ntptions) For that 
tOo we have appointed '8 very high-
powered committee and it will look 
into the constant ftow of money to. 
the needy peple. But the question of 
utiUstng it and revising it is also • 
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matter for which We need the co .. 
operation of ~ 1 o e. 

SImI RAJESH PILOT: This subsi-
dy is lubsidisin, the corruption. 
There should be some method. Some 
8uprise checks should be there. 

SHRI MAGANBHAI BAROT: So 
far as charge of corruption is con-
cerned, we once again say to the Hon. 
Members that in a given case make 
US aware of the facts happening in 
a particular branch. Because that 
being the charge against an indivi-
dual, action has to be taken against 
the individual. Therefore, we wel-
come any time any complaint and we 
assure the House that all complaints 
of the Hon. Members are being look-
ed into. I would ask the Hon. Mem-
tiers to please recollect if you have 
written a letter to the Hon Finance 
:Minister ot' to me, has it not been 
enquired into? Please write to us 
that this is the charge of a particular 
branch, then We can look into it. 

Sir, the private money lender is 
coming in the way. This is where, 
as I said, the whole attempt is to 
make the banking facility available 
to the masses But the very fact, as 
l said just now of covering 600 families 
to be identified by block authorities 
under the Rural Integrated Develop-
ment Programme itself is an obliga-
tion both of the State authorities and 
the banks. They have to find out 
from the population itqelf who are 
the needy people so that we can go 
to them and lend money. It is an 
obligation undertaken by the State 
authorities and the banks to identify 
the needy people. 

(Interruptions) 

MR. SPEAKER: He means that you 
~ul1  that obligation. 

SRRI MAGANBH{\t BABOT: We 
oave put a t . g~, Sir. You will be 
pleased to ,ee that when '"!Ie a,y in 
each block every year 800 famiUes 

14t"ff&f!ft etc. l CA) 
ate ttJ lie tdeii_ t~e 1ctentitlcat1cuj 
is an oblilation of the State as weD. 
as of the batiks. 'the subsidy com .. 
from the ~ whereu two thirds 
of the mo~e  comes irqm the bank 
and identification obligatiQn being OD 
us we have undertaken this massive 
~n to go to their dOors and find out 

that they eet the money. 

SHRI RAJESH PILOT: What I say 
is that it is really not reaching the 
people. 

SHRI MAGANBHAI BAROT: Hon. 
Member, Mr. Pilot, will agree with 
me, Sir, whereas We are making this 
kind of eifort, we also need coopera-
tion of everyone concerned, of the 
Hon. Members of Parliament, MLAs 
and the Government That is what 
we request. Sir, this is the policy. 
We have put the target. We want to 
finish it withm five years and there 
we request for the cooperation of 
everyone 

(1nte1'ruptions) 

MR. SPEAKER: Bank has to deal 
with a new set of people who, have 
never taken money bec-ause all of 
them are illIterate and they are deal-
ing with bu-::inessmen. 

SHRI MAGANBHAI BAROT: You 
will be pleased to appreciate the very 
fact that I am on the agricultural 
part of it in the rural areas, I am 
mentioning thnt the Sixth Fivt' Year 
Plan envisages investment of 1500 
crores of rupees only as a subsidy for 
those people who are below the 
poverty line To fulfil this program-
me, the banks have been aSI)ociated. 
The association of the banks is not 
only to help it, but to double the 
amount to be given as loan. So, you 
can take it that for the time being, 
Rs. 15"f') e ~  Will come from the 
states and the Centre, as a subsidy. 
h ~ is all for h eo l~ ~lo  the 

poverty line. The obUga,ion that 
lias been cast on these authorities Is 
fot themselves to ic1entit, 800 famillea 
every year, I.e. thoae living below t6. 
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poverty liDft fxfJDl t~ own. .blocks; 
and then to tQ their doors and grant 
them tbe zieewsary help. 

~ out ~he bank, the pill ill un ~  
consideration. It is at a high stage 
of tinalisatioD. . 

SHRI SATISH AGARWAL (Jai-
pur): Only one point: How does it 
~me to the amount mentioned by 
)IIr. Barot, when it is only 600 fami-
lies and 500 blocks? 

SHRI MAGANBHAI BAROT: It is 
5,000 blocks. 

-..1 fat" ~~ ,~~ ) = ~ 
~~t ~ F' ~ l  ij t.~ t ett 
ana ~ l ~  ~ ~ Gfi') mtAlIf:T ier 
1II"fm ~~ ~  ~  ~  ~  ~ .... "T 
t, ~ ~~  * ~ l  1t:T 
~ cCi ,), ~~ l ~ li W1c6T 
ti!lrrt ~ ~  I ~  ~~ .  iiIft 
i1'ffl ~ t ~~ ~~~ I 

~l l \fr, : iru ~ t 
lIT p--"&i 'n-ar ii .t ~  ~ ~ 
~ pr j 1_ 1i .,~ ~ iif1PI"tTT i, 

q ~~ llN t \ilil tttii J; ~~ 
'fffl f{, \ij'if lriq" it tim ~ ~ ~  

~~ ~  ~~ ti I GCif ci ~~ . . 
~~~ t nt m ~~  ~ 
~  -iT, iQ '1111 t t ~  ~ ~ 
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CfrlT ~  ~ t  «: cit ~ 1t:\i\'f 
VerT ~ ~, ft ~ it V'PM 
~ tT I __ ~ ~  ~ 
wAft ~ . c.,. t I ~. ifiIT 
tla'- (tm,.wr ~  Ut ~ IfI'l' 

~ t~ ~..  ~ n~t, 
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~ .frfa' ~ ~l  l1rr ~ .. 
~ ~. t m If ~t I i .~  
" ~ it .J'lT ~ ~, trfiIt;r;f 
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m t ~ ~ "" ~ \1yf\lIlt I 
6fir 1969 tj ~~  ." ~1 t . ,,~ 
mr ~ *'rtfiT Ita,. ~t l~ l t  ;a;" W.tR 
- fWttr _ ~ l  1\,., '" ~ t.,. 
~ .1 _-zr 1f1:a- ir t ~ it, W 
'i'tEft i\' •... ~ . t 

~.~  ~cn ~1 

.rt • 1ft'A!: ~ iI'R ~l 
iff\' ~  at;: tlilitiCti ~ , ~1n l 
t ~~ ~ 'Ii"=l1lfT ~  I 

afiltf8' q",q: '"'1" iii') ~lt 
~ t~  itl l tt ~ t~ t 

.-.; • tRr<: ~ fAA 
~, ~ it, ff{1"fr «t l ~  .. 1tt 
'i t 

~l l  ~  : "'e>.m-r;ft ~~ ~ 
~ t, "'Tt1" ~,~ rrf<t{ t 

SUR! JYOTIRMOY BOSU (Dia-
mopd Harbour): One point. If PlY 
friends opposite, fOr furtherIng their 
career, do a little bit of talkingt let 
them do it. A little chamc:ha gin 
svou1d be allowed, 

~ 'A.W .-.R: ~ '" Gft', 
~.  ~ ~ Cf1JT ~  ~  t? ~ et 
Gfi, ~ ~  'UCi l~ ~ ~  ~~~  ~ 
~ t 1l~ ~ 11, ;r.t'lft' iiic:A'fT ~ .... 
l ~l .  n~ if .... ", 11ft t ~ fc. orr 

. ~ --It! ~ t ~ fr .) iI11ffl" t I 

~~~ if ~  t frrr liZ;, \'1\7 
t: f'if ~ 1985 <tatr 40 srftt,,,, :tf""wif 
~  'JI['fII' fSMf\cfi ~  ~  ~ t 
.rtt- l ~ ~ 16 srllllrft ~.,  11Ft 
~  ~~ ij fiM' Gtltt ," 
7 5 ~ ~  l ~ br it fInR;:r 
t I 75 Slfttwa' WIlm Iff'" fWlift 
·t rnr t; wi! Itt t I ~ W;r(f _RtT 

~ 
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[,,) "'I'I' ilW"(] 

t fiff 16 ~  (t ~ ,lif ~ GI'T 
,(l' " taift ""' ~t o ~ .n 
aft arr ,(t_ t? f ... ~ i r. lien-

~ ~ t  arrt it il'ant I 

13.00 hr. 
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q ~~  ~ ~ ifi'PI' ij ;;tf 
~ l t ~ q 11~ tett Gf11t ri 
~ itqr q)-(' q Wt;:r 1ft ~~ ;;1" it 
~ t m  , 1f ~ 1 ~n  "CIT ~ I 

•• '1m': t ~ riff lifT ~~n  

., ft t~ ~  t I 4 U'iM'CI r i ~ 
qfqo .~ l it ~m ~ "t ~ 

C ~ \3'G ~ ~ ~ ~tt t~ 1ft C ~ 
~ ... wft ~t I 4" ~.  ~ i I 

~  ~ 11'111 afT ~  ~ ~ 

"'4ft (f6 ~ n * ~ ij fl:r««t t I 
~ t li.." it qi9t ~1  ;rt=fT wr t fitf 

~ 1IT '\t ~ ~ ft;ro; dtrr ~ 

i ,.\illm 'lfr 'lTif ;:rtf ~  ~  I 

t~ ~ t~~~~~  

~ ~cm Cfi';f ~ t ~,. li'tlIT 

~~ ~ ~ ~ I ~ Gft 
25 lIT 26 m ~, , ~e q: <tt, ~ 

qr trl'l Zl'r I'll( ~ {apn? ~m, 

~ ~, ~ ~ iii ftrtt Gft ft;rf1rz 
mqir twrlfr ~ t ~ 'fR"It ~ ~ '{tt PiT 

~ m ~ -ft=rtt (a;rr al IftlT 'IN 
~  ~ Wif fit! ~ q \iI1 -qt 

t? Ifill 1 ~ ~ ..nt \hr iAR 
Gri q-t '" 'I'ifiIB stmr cr'( '"' "fr;f ,.., 
filrem, 1t'flRf, ~. u lIT ~ 



339 FactUtte, *,"mt,h BHADaA., 1108 (SAKA) ba"ks to oo~ sa .. 

l ~ ~~ 1 . 'l'Pff iii! fl1it 1\1IT 
'ifl'tl t t tn ~ ~ itt . ~ it ~ 

t~ ~ "" arrcr l.:. ~ l~. ~m 
, ~ lIT ~ 11ft' ~ m  ~ 

m ~ 1 1  tit;r) ~~ ~ (t 

\iU'lr l ~ 'l"an '"" fm if, t ? 
liett \itl' ~  t111 fiIr ~~ t ~1  

11'1' IA'm t t~  ctft a-q: ,,(t qr 
~ l.  e: I 

lfif,..,u Gl'ra ~ CIt( q. ~ ~  

i I ~ ~ if q'R ~  ifft' l1 l~ 

~ ~ ~ I q;rtf ~ iiI'I1t t I 
~ ~ 1 ~~ m icpT if ~  til.: ~ 

~ ~  ~  1 ~o  t I ~ ~ l  rrNl 
1 ~.~ ... ~l l ~  I, qi' q;;rr ~  
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:tf'R' 'if) ~ q"Rt T t l~  ~  1ft' (tEft 
t t \3'(t in' 1ft ~  9: ~ it 
~ ~ ~  t I ~~ ~  it 

Ifl't fin ~ ~ ~~ 1% trtarl it 
tfil it t~ ~ em;if CflT ~ ~ 
~n ifo:fT ~ ~ 1 

SHRI MAGANBHAI BAROT· The 
hon. Member knows that 16 ~  cent 
is allocated far agricultural sector 
itself, he feels that that amount is not 
lSufficient. I would like to make the 
position clear. We have earmarked 
40 Per cent. for the Priority sector. 
From the total advance, 40 per cent 
is earmarked to the priority sector, 
whereas 16 per cent that we-propose 
and which we lta1-e e l m~ e  up to 
the end of 1985 is fOT the priority 
'-tor. . 

farmers etc. (CA) 

SHRI ZAlNUL BASHER: That I 
know, but it is not suftieient. \ 

SHRI MAGANBHAI BAROT: Let 
me finish. That means from the ~ 
priority sector, the total advance that 
has been earmarked, 40 per cent wID 
go towards the agricultural sector 
itself. Now, let us appreciate that 
banks are to look atter everything, 
industry, irrigation, agriculture, small 
sector, big sector and everyone. But .. 
when we appreciate that 40 per cent 
is for priOrity, the total 60 per cent 
going to the agriculture alone is a 
big step. Let us first com.plete that 
amount itself. 

Then, his say was that application 
forms were not available. I do not 
know that application forms are not 
available. It may be that a loan may 
not be available to a person at a 
Branch I can understand it, but 
not non-availability ot a form. I can 
request the hon. Member and all 
Members, that if there is any dearth 
of any forms, you may kindly write 
to us and we shall take care that 
forms are made available everywhere. 

The hon. Member bas raised the 
question of over-invoicing and under-
invoicing. This is the same point 
other hon. Members have raised about 
irregularities. I have answered it. 
I do not want to take the time of the 
House. 

SHRI ZAINUL BASHER: What 
about under-invoicing' .. 
SHRI MAGANBHAI BAHOT: That 
is also an irregularitv. if anv one 
come=; up with, (Interntptwns) 

SH1U ZAINUL BASHER: In our 
own district of Ghazipur for bU«aIoes 
and cows only Rs 800 are being given 
when the price is more than Its. 
6,000/ ... 

SHRI MAGANBHAI BAllOT· t 
would request-the hon. Member to 
look to his papers. 'Has he written 
to anybody? 
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EShr! MapDbbai BarotJ 

Lastly about the rural branches, 
the hon. Bouse will be pleased to 
bow that from the original 8 per 
c:ent we have raised the rural bran-
ches to 46 per cent. But the ditftcul-
ty . is the people who are sen'b there 
do not involve themselves With the 
work. There may be justl1ication in 
his contention. I do not know. But 
you cannot have two cadres. What 
we are experimenting may be appre-
ciated, in the regional rural banks, 
we may not be having that rank and 
file as we have in the commercial 
banks but we try to bring it to block 
level and the village level so that 
simplification is there. But ultimate-
ly it depends on the education of 
people employed in the bank. As I 
mentioned in my previous answer, we 
are trying to educate them through 
postal education, training classes and 
other types so that the people we 
send to rural areas are propprly 
trained and the highest advantage is 
taken by the people of the regional 
rural banks Then the last question, 
(Interruptions.) 

AN HON MEMBER: Rural people . 
. . . (Interruptions) 

SHRI MAGANBHAI BAROT: The 
regional rural banks are being 
increased. The number of regional 
rural banks are also increasing from 
day to day. Regional branches of 
the contmercial banks have gone up 
to 45 per cent. Our motive is on the 
rural side. Let us hope that involve-
ment of rural people with tRe region-
al banks in those areas will grow 
more and more 
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I am sorry to say that the hon. 
Member did not understand the dis-
. tinction. between one per cent o ~  
credit gIven under di1!erential rate of 
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farmers etc. (CA) 
nte ~ t and 16 per cent of the credit 

given under agricultural advances. 
If tha hon. Member cannot under-
stand this basic dUference even after 
so many answers given on the floor 
of th..., House, I cannot help it. 

Wh 1t we have done is that one per 
cent .f the total advances is given to 
all the eligible persons without tak .. 
jng into consideration the section of 
the society to which they belong and 
the vocations they follow. A man 
living in a rural area and earning 
below Rs. 2000/- a year or a man liv-
ing in an urban area and earning not 
more than B.s. ~, is entitled to 
this loan under differential rate of 
interest of 4 per cent. In this, the 
entire population of the country is 
covered. 

16 per cent of the total credit will 
be meant for the agricultural sector 
and 40 per cent for the priority sec-
tors. This is the target for the l>eriod 
~n ng March, 1985. 

The hon. Member's problem was 
that the nationalisation was not for 
the poor but for someone's ego or 
someone's prestige. I would cate .. 
gorically say that Shrimati Promila 
Dandavate is unfair to her fair com-
panion. She should not have made 
such an uncharitable remark. Let 
some figures be studied. In this 
country, before 1969 there was one 
bank for 65,000 people. Today we 
have got a bank for every 20.000 peo-
ple. Though the population is going 
up, the figure for each bank has been 
brought down to 20,000. So, how can 
you say that it is catering to a few 
rich people? 

Nationalisation was meant to help 
the \ oor people. Take the lending 
to tl',,e agricultural sector. At the 
time of nationalisation, only 1.4 per 
cent ..vas lent to the agricultural sec-
tor. ,lccording to our plans, at the 
end ctJ 1985 we want to devote 16 per 
cent vf the lencUng to the agricultural 
rrtcb.. Ia it for the rich or the poor? 

Th •• 1 I will refer to the lDteaAted 
Rura. Development Programme. It 
was Btated that no new schemes 
were introdUced and that during the 
last three years nothing was done. 
DurirAJ the Sixth Plan, in order to 

..... make the banking facilities reach the 
POOr .rJeople, we have a scheme of 
providing help to 1.5 crores of fami-
lies. The test Or yardstick for eUai,bi-
lity to get benefit under the scbeme is 
that the family must be below the 
poverty line. So, 1.5 crore of famll!es 
are gOing to be covered at the end of 
five years. 

In Sopite of all these things, if they 
cannot. see light, we cannot help it. 

STATEMENT BY MEMBER CLARI-
FYING HIS REMARK MADE IN 
LOK SABHA ON 17TH AUGUST, 1981 

~  JYOTIRMOY BOSU (Dia-
mond Harbour): On 17-8-81 on un-
corrected debate, page 437, I said: 

"1 called. a press conference and 
in the press conference the letter 
was released." 

On checking I find it should be: 

"1 made a cyclostyled press hand 
out, giving my letter together with 
the reply from the Foreign :Minis-
ter, although it was more Or less an 
acknll Nledgement, and distributed 
the hand out to the press." 

MR. SPEAKER: We will adjourn 
now for lunch till 2.25 p.m. 

13.25hrs. 

The !.ok Saoha. cuijou,.ned fo,. lunch 
till twenty-five minutes past FowrteeR 

oj the Clock. 

The Lok Sabha re.astembled offer 
Lunch at twenty eight min.ute, pc&st 

Founeen Of the Clock. 


